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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No.75 of2020 (SZ)

IN THE MATTER OF:

Tribunal on its own motion

Suo Motu based on the news item

in The Hindu Newspaper dated 30.05.2020,

"Kerala Forest Department told to permit sand

Removal from Pampa"
...Applicant(s)

Vs.

Chief Secretary of Kerala

Government Secretariat

Central Stadium, Mahatma Gandhi Road,

Thiruvananthapuram, Kerala and Ors .
...Respondent( s)

ADDITIONAL AFFIDAVIT FILED ON BEHALF OF THE 8TH

RESPONDENT IN THE ABOVE CASE

Adv. Sarashwathy

Central Government Standing Counsel

National Green Tribunal (Southern Zone)

Advocate for the 8th respondent



'BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No.7S 0(2020 (SZ)

IN THE MATTER OF:

Tribunal on its own motion

Suo Motu based on the news item

in The Hindu Newspaper dated 30.05.2020,

"Kerala Forest Department told to permit sand

Removal from Pampa"
...Applicant(s)

Vs.

Chief Secretary of Kerala and others

...Respondent( s)

INDEX

SI.No. Particulars Page No.

t Additional Affidavit 1-4

Dated this the day of December 2021.

Adv.Sarashwathy

Advocate for the 8th respondent
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